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. GOVERNMENT OF DMDIA
VINISTRY OF FIMANCR (DECATTRENT (T RIVTINUE )
N DELFT, the 28th Jenuary, 1078,
PR TR

NOTTFICATION
TICOVE TEX

%.2136(]5‘61@-203/181/77-_-1’13&.11) s 1o condinuation of this Departrent’s Moti~
fication No,1164 dated 15th Decerder, 1975 (F.NO,203/31/75-TTA.IT} it is
hereby notified for gererel {nformation that the institution mentioned below
has been approved by Indian Council of Yedical Tescarch, the prescribed
authority for the purposes of cleuse (i1) of stb-gection{1) of Section 35 of
the Income-tax Act, 1961 in respect of only the expenditure incurred on acier
peientific research purposes.

HASTIMAL SANCEETI MIMBIAL TRUST, DOONA.

The netification is effective for a period of two yeers fyror
15¢h Decenber, 1977 to 14th Decerber, 1979, '

§a /o
(3.7, BEARML)
DIECTCS TO T5% COVFRNMENT OF DNLIA

Copy forwarded toi-

1, A1) Corzissioners of Income—tax (2 conies)
2, Director of Imspection (Income-tex % Audit) /(Investigation) /Research—&
Statistics/Publication and Public Pelaticns, Net Pelhi, -
3. Director of 0&M Services (Income~tex), Xot Floor, Aivan~e-—Ghalib,
mta Sundri Yane, New Delhi~I, '
4, Indian Council of Medical Research, ineari Nagar, Fost Box Mo .4508,
New Debhi~110018, with reference to their letter No (18/26/744A8 JTX
dated 5,12,1977, (with 1 spare cory to the party).
. Comptroller & Auditor Geperal of India, (20 copiee}.
Bulletin Section of D,L.(RS2P), New Delhi,

o O
»

sa/-
(J.P, STARMA)
: DITROTCR TO THR GOVIRMTINT (F INU'IA
AUTECRISED FOR IS&U:’;, '

AN T NO,CC/TT4, 11/2076/522/PSF/18,

rd
(Mlas &1 Eripelani)
Agst. Director of Inspection (RSeT}e
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